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FORM - A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liguidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKE HOLDERS OF
SHREE CEMENT EAST BENGAL FOUNDATION

1 | NAME OF CORPORATE PERSON SHREE CEMENT EAST BENGAL FOUNDATION
2 | DATE OF NCORPORATION OF 120972020
CORPORATE PERSON
3 | AUTHORMY UNDER WHICH REGISTRAR OF COMPANIES, JAIPUR,
CORPORATE PERSON 1S IN RAJASTHAN
CORPORATED/REGISTERED
4 | CORPORATE IDENTITY NUMBER/ LE2418R 20 20N PLOT0R ST
LIMITED LIABILITY IDENTITYNUMBER
OF CORPORATE PERSON
5 | ADDRESS OF THE REGISTERED Bangur Nagar, Beawar, Amer, Rajasthan, India,

OFFICE AND PRINCIPAL OFFICE (IF 305901
ANY) OF CORPORATE PERSON

=]

LIQUIDATION COMMENCEMENTDATE | 6 DECEMBER, 2024

OF CORPORATE PERSON

7 | NAME, ADDRESS, EMAIL ADDRESS, MAHENDRAPRAKASH KHANDELWAL
TELEPHONE NUMBER &THE 202, PRISM TOWER, OPP.POLICE HEAD
REGISTRATION NUMBER OF THE QUATERS, LALKOTHI, JAIPUR, RAJ -302015
LIQUIDATOR Reg No. : IBBIAPA-DOZIP-NOD4 46/ 201 7-20 18/

NMZr5Fhone : 014 141121595, (8828046652
E-Mail: mahendra®2 7@ gmail.com

B | LAST DATE FOR SUBMISSION OF 5 JANUARY, 2025
CLAIMS

Notice is hereby given that the SHREE CEMENT EAST BENGAL FOUNDATION has commenced
valuntary liquidation on Bth Decembesr, 2024,

The stakeholders of SHREE CEMENT EAST BENGAL FOUNDATION are hereby called upon to
submit a proof of thedir claims, on or before 05th Day of January, 2025, b the iquidator at the address
menfioned against nem 7.The financial creditors shall submit their proof of daims by electronic
means anly. All other stakehaolders may submit the proof of claims in person, by post or by electonic
means. Submission of false or misleading proofs of daim shall attract pena r%a

D'.r—
Drate D6th December, 2024 Mahendra Prakash Khandelwal
Place ; Beawar Liquidator
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